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BTM Layoul Branch: "Sanskrithl Signet”, Mo. 76.
1st Cross, BTM Layoul 2nd Stage, Bengalury 550068
Phone: B762784886,
Email: bimban@banketharoda.com
MOTICE FOR SALE OF MACHINERIES
Nolic# 1o M/s Reyal Fashion, M/s Royal intex Agparels and M's Padmavathi Apparels e nesely
given ko the effact thal the seixed machinerms descrbed Daozin wil be gofd by Bank of Baroda, BTM
Layot 2nd Stape Brangch, by hoking Publie Alction on the date and time mentionad in this notice on
the basis of “AS IS", “WHERE IS". AND “AS IS WHAT IS~ CONDITION™.
Details and full description of the machineries:

FORM A
PUBLIC ANNOUNCEMENT

(Lincksy Rerdehine: € of ifi dnsolwency o Barsnolcy: Bard of ik
flasohericy Bosiblisn Process or Dopceall Plrsarai] Bepibarons. 2076)

FOR THE ATTENTION OF THE CREDITORS OF
EAST MOND INFRA AND TRADE PRIVATE LIMITED (UNDER CIRP)

i Description of Machine Mode! No Qty. Reserve Price
T | Band Kail Machines EC 200K pd
2 | Kansai Special Machine KANSAL KS2609583 1
3 | GEMA Chasn Lock Atachine GEMCY | GEM B200 1
4 | JUKI Diouba Meedi JUKILH-3178 ]
5 | FVEEN Chain Lock Mis FUCEN-FC 3830 1
B | Brother SNLS 512006-303 21
T | JLKE SHES Machanes DOL-9000 B ASS 22
B | Swantex SMLE Machines awrano 28
8| Siruba SNLS L815FRM i
10§ Cutt Turring Machines NGAT HNS PIS 81 2
11| Callar Tarning Machinss [P 2058 2
12] Kap JUK! Machines BCSNIKDF 732 J fis. 96.26.000/-
13| KA A Beagther Maghings MDT 741C 2
1A | BUNDN JURI Meathines JUKI LBH £
15| BURON BROTHER Machines BROTHER B 800 B2 2
16| FUSING Machires with Comveyor | Hashima HP 800 LFS 1
17| Feed Arm ol Jukd JURH 1900 HS 2
18| Feed af Armt Brolher BROTHER |
13| BAR Lock Juks Machines Jus ANS 1190 1
20| kkon Talie Bodes YEE SUN-O VFB 08 B
21| Edge Cutting Machires Small CA313 AK 2
22| Straight Keded Calting Mathnes EASTMAN BR29 XA 5
23| Hee Delling Machmes i

T finmes 2w - hgrirby resuuastid fo clear the ovardue within 2 period of 7 days Trom this date of thes nolice
failing %o whith the Bank will s the above menbionad seizag machingries o 11.00am on 10.02 2022
under open akction &t Bank of Banoda . BTM Layout Branch premises. (No.78, 151 Cross Sanskrithi
Signel, Officers Colony, BTM Layout, 2nd Stage, Bangalore Urkan - 560 D68) (1) Machinesies can be
inspacied on or 2ty 26.01 2022, For ingpeechion of the machineries, please contact Leanch. (Contact
Ho of Brapch Head je 9780012311, [BO-ZETART44, 26783154 ) (2) ENAD amount of
Rs. 24,07 000,00 (Rupess Torenty four bihis and siven thousanids only) as 26% ol the Reserve Price iz
i he deposded by way of Demand drafl in favor of Baok of Baroda; BYM Lay Qut Branch O shall be
deposited trough NEFT/Feng Trensfer to credit of account of Bank of Banpda, BTM Layout 2nd Stage,
Bengaluns, A'¢ Mame: SARFAES| Aucton Proceeds Coleclion Ac, &/c No 29600015181869, IFSC
Code BARBODTMBAN (M charscler is pumeic 26r0) fatesl by 03.02.2022 delare 5.00 pn . (3)
Biddors wall be perrmitied to impeove the olfer amounl zbove the RESERVE PRICE. (4] Incate supcessiul
hétder tails to maks full payment an ne before 17.02. 2021, the EMD amaunt will &e forfejlad.
(5) Adthosized Officer will have shsolute rghts 1o sccept/postponanancel the action at any stage
withaul Assigring any reason whatsosver

1. | Neme of coporate dabilor £t Mond infra and Track Privale Limbad Jomnady
krown as Easl Mond Agrtand Ik P Lid. ongnally

- e ncomporated as Somerset Infraprojecs Pt Lid )
2 Dabe of incorpomsion of ooponie 125 Decamber 2007

3 uthorty Under witich comonashe Regairar of Companies, Bangalore, Kanalasa
| delatin i ncomoraiad | regetered | . _
4, Curpomsies idankty NG, 7 Limiod U7 10 AS TP TODS464G

Lizhinty Ideriifization No. of
5| Aodress of he registered offtce snd | 1046, 8th Cross, Jrd Main. Srinivasa Nagar, BE(
pancia office (f amy) of oot | Stage, Bengaluin, Kamaas: 550 085

B | Irsolvancy comminicoment dalon | Sth Jansey 2008 1
| Tespect of corporate dettor . (Dt cf seron of order 10 IRP - 6th January 2002)
7. | Estirmated cate of closune of 4th Jaly 2002 (180 clay fom the Inschendy
rescition process Commencameant dale) |

8 | Name and rogsirabion rumber of | Mayya; Nitin Danga

the inackency prolessions acing a8 Rag. No.: IBBLPAD0IRE0R2 1320002001 /1308
9. | Address and emal of the irfsim Nitin Daga

resciution professonal oS regsbenstl. Avionl Ondontl, Bindiet . FiatiB, 138 Jisadre Road

whieBoad | Koketa 700065 Emal i0: degariincs@gmalioom |
10, Addness and emal 1o be wsad for  Nitin Dags
COMeSONCENGe Wi S Inbedm 125-4 Mevopoiian Co-cperasiive Housing Socsty
mesniUten profssson 3rdd Floor, Kefieata- 700 105

14 Last date for submasion cf claims 190 January 2022
12 Classes of credions, famy under | NONE. Not Applicable
claumss (i) of sub-section &) of
secton 21, ascitansd by the
| nterim resokdion professional : :
13 Narmes of insovency Professionals | NONE. Not Appiicable
cerihed 1 a3 as Authorsd
Feaproneniatioe of crackions i 2
(class (Three nammes for each dass) |
T4 (3} Rerevan! Foems ang & Demwnicad the ralevart fomrrs fom:
o) Dztaie of zhoroed it oo e o Inhorne s iounkonds
momEsenialives ae avaiatie 8 b Nona, Not Appiicaie |

Motize is herety oren Bl the Natonal Gompany Law Trbunil, Bemdlun Bench has oicersd
the commeneament of § compoigta mselvancy fesnioton process oF ine Enst Mond nfra and
Trade Private Limfted on G5th 2022

The. crediars of East Mond infra and Trade Private Limited are hereby calied upon 1o subnss
Ehvidr ¢ Jabrre wilhs priaot vt oo Dadore 100 Jenuany 2029 4o e mbirim reSalUton prodess i) al lthe
addressmentioned aganstaning No, 10, ]

The fmancial creditors shall sebmit ther caime with proof by slecirore means oy, A% other
craditors may submil the clajms with proof i peeson. by post or by slectron maans,

A timancial crecttor belongleg 0 & class, 85 Ssted against the enbry No, 12, shall nadicats its
chome of GUTholsed Mpreseniatee from the tree necivwaency prolessionals bstad
At enlry No. 13 10 act as authorised representalive of the class INA| inForm CA.

Submission of fatse or resieading proofsof clein shal atirect penalios.

S

Nilr Daga

Cate: 08.01.2022  Intorem Resoduton Professiona! for East Mond Infra & Trade Privade Limiged
Piace. BandalGre Riag. Mo - IBBIIPA-00 LAF-PO221 3/2020- 202111 3406

Bade: 05.01.2021
Place: Bengaluru
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¢ fincare |PYUBLIC NOTICE FOR CHANGE OF BRANCH ADDRESS

This ks 10 bring 10 the notice of the General Public & Customers of Fincare Small Finance Bank Lid, that the address of
the lollowing branches has been changed Al Accounts/Transactions currently mainiained at the branch will remain the same. The
Ostails of the old vis-a-vis new address of various locations along with etfective date of change I8 enclosed with notice 3s Annexure-
A. Customers are requested to contact the Branch Manager/visit the New location for their transaclions.

For more miormation Please visit us or Contact Branch Managers of respective Branches. The Contact Numbers of Branch
Managers of respective branches are provided in the Annexure-A attached with this nofice,

Fincare Smail Finance Bank Limited.
[ ] | letective Dale| [_

IH{ Braoch | Statef of crange of Ot Address Wew Rddress Contact No.
I: | Address

1. | Kalburgi im 23-01-2022| P no — 1-891/71/1Pary A Santhosh | First Figor, Sr Bnavani Arcate, # 2218/, 99&&250#5?‘

‘ - 10101 Colony New Jewargl Road Near Sun | 100 Feet Road, Gandhl Nagar, Mandya -
| | )| International Hotel Kalburgi -585103, | 571401

Manappuram Home Finance Ltd

FORMERLY MANAPURAM HOME FINANCE PVT LTD
Manappuram Home Finance Ltd at Unit 301-315, 3rd Floor, A wing,

Kanakia Wall Street, Andheri-Kuria Road, Andheri East,
Mumbai - 400093, contact No.022-68194000/022-66211000.
Branch: MYSCORE

Sale cum Auction Notice

We are issung this Sale Nolice fo the Bomowesls, Co-Borrowen's and Guaranlor’s merdioned in S« No. 1 under the Sequsifization &
Reconstruction of Financal Assets and Enforgement of Security Interest Act 2002, advising them o clear the fisbility as mentioned Deiow withen 30
days fom this dale fafing which the secured propeny menlioned in beiow descripion will be sold by Public Auction as detatied under the
prowisions of Section 13{4) of sub aule 6 of Rule 8 of the Secuntization & Reconstrection of Financlal Assets and Enforcement of Securty Interest
Act 2002, o0 the dale menlicned below lor recovery of dues. Alsa giving Auclion Notice 1e the Barawer's. Co-bormawerls and Guaranions

menlionedin Sr. No. 1 under the said acl
Dateof | Oustanding | ReservePrice | Property | Auction

Borrowarls, : '
§t | Loan Account Description of the -
54 Pessession| DugAmount | ANDEMD | inspection | Daied
Coborrover Immovable Property infRs) | AmountiniRs)| Date Time

Mo MmOEr | Garantors Name

| cosscounn | Mr. Betanpa P, ﬂ?m;n-ﬁ unigue no  |0e012022) R | Rs 1238400 13-01-2022| 08:02-2022
= 15 1600827, Property o ;

Sooousgaszse| s, o | ot o viagedc [6.60,485.27/-1& Rs. 3.09,6001 bll G3:00PA

Aaiemma panchayathi Heggadadevana
kote talluk

Mysore-57 1121, Karnataka, INDIA

Place of Auction: Manapguram Home Finance Lid, Buiiding No.98/A, 1st Floor. Near Vivekanada Circle Dattagaili, Vivekanandana
Nagar, M. Block, Kuvempu Nagar 13! Stage, Ramakrishnanagar, Mysury, Kamataka 570033,

Yerms & Conditions: [1] To garlicipale in the Auction, the inlending bidders have to deposit eamest money by way of DD favouring
‘MANAPPURAM HOME FINANCE LBITED", [2] The Successhul Bidder have to pay 25% of the Bid Amount immedialely on the Sale being
decided in his / het favour excluding the eamest smoney deposiled and the balance sale price is 1o be rématied within 15 days from the date of
communicalion of sale. [3] W the Successiul Bidder defauits n eflecting payments or fils lo adhere Lo the terma of Sala in any manner, tha amount
already deposited will be forfested and he! she shall not have anry daim on Such forfaled amount. [4] 1 for any reason, onthedayof PublicAuctan,
the reserve price is not materialzed hen tne Authorized Officer reserves the night o call for tender / privale treaty without giving any Rurther notice
to the Bomawer's, Co-borrower's, Guaranian's and general public at large, to deal with the property concemed, at a conrvenient date thereafier, [5]
The Sale will be on "as is where i basis” and “as is whatis basis', persons inferesied should make their own independent inguiries 3s 1o the e of
the property and clemsidues from Govt | Semi Govt. Depastiment f any, affecting the propesty, Any stalutory or other dues payabiv and due oo
these properties shall Bave % be beme by the surchasers/bidders enly, AT the expenses of whatever nalure including stamnp duly, registration
charges, Iransfler fee, ek, of gelting propedy irarsferred shall e bome by the purchaser only and the Cormgany shal not in any way be fable for
the same. [B] The Authonzed Officer reserves tha right o accept or relect al or any of the hids or posipone / cancel the suction without assigning
any reasan there of nciuding addtion or delesion of terms and conftions of this adverfisement / sale withut any Notice, at his discretion. [T] The
interding bidder on remiting the EMD amount may verfy the copees of the property documents held by the Company during the office hours
before the Auction dale. 8] Please note that thisis not an Offer to sell the property deseribed abave but only an imvitation to the public to miake a0
Offer to purchasa by participatog in the Auctonbidding,

Date ; 08/01/2022
Place: Mysore

Sdi- Authorised Officer,
Manappuram Home Finance Ltd

@99 O iorru T
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FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
EAST MOND INFRA AND TRADE PRIVATE LIMITED (UNDER CIRP)
.| Name of corporate debtor East Mond Infra and Trade Private Limited (formerly

known as East Mond Agri and Infra Pvt. Ltd. originally
incorporated as Somerset Infraprojects Pvt. Ltd.

2. | Date of incorporation of corporate | 12th December 2007
| |debtor

3. | Authority under which corporate Registrar of Companies, Bangalore, Karnataka
debtor is incorporated / registered

4. | Corporate Identity No. / Limited U74110KA2007PTC044646
Liability Identification No. of
corporate debtor

5. | Address of the registered office and | 10/45, 8th Cross, 3rd Main, Srinivasa Nagar, BSK Il
principal office (if any) of corporate | Stage, Bengaluru, Kamataka- 560 085
debtor

6. | Insolvency commencement date in | 5th January 2022
respect of corporate debtor (Date of service of order to IRP - 6th January 2022)

7. | Estimated date of closure of 4th July 2022 (180th day from the Insolvency
insolvency resolution process Commencement date)

8. | Name and registration number of Name: Nitin Daga

the insolvency professional acting as| Reg. No.: IBBI/IPA-001/IP-P02213/2020-2021/13405
interim resolution professional
9. | Address and e-mail of the interim Nitin Daga

resolution professional, as registered | Avani Oxford-ll, Block-1, Flat-1B, 136 Jessore Road,
with the Board Kolkata- 700 055. E-mail ID- daga.nitin.cs@gmail.com
10.| Address and e-mail to be used for | Nitin Daga

correspondence with the interim 125-A Metropolitan Co-operative Housing Society,
resolution professional 3rd Floor, Kolkata- 700 105

Email- cirp.eastmond@gmail.com

11.] Last date for submission of claims | 19th January 2022

12.| Classes of creditors, if any, under NONE, Not Applicable

clause (b) of sub-section (6A) of
section 21, ascertained by the
|| interim resolution professional
13.| Names of Insolvency Professionals | NONE, Not Applicable
identified to act as Authorised
Representative of creditors in a

class (Three names for each class)

14.| (a) Relevant Forms and a. Download the relevant forms from:
(b) Details of authorized https:/www.ibbi.gov.in/home/downloads
representatives are available at: b. None, Not Applicable

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has ordered
the commencement of a corporate insolvency resolution process of the East Mond Infra and
Trade Private Limited on 05th January 2022.

The creditors of East Mond Infra and Trade Private Limited are hereby called upon to submit
their claims with proof on or before 19th January 2022 to the interim resolution professional atthe
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No.13to actas authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. sq/
Nitin Daga

Date: 08.01.2022  Interim Resolution Professional for East Mond Infra & Trade Private Limited

Place: Bangalore Reg. No.:- IBBI/IPA-001/IP-P02213/2020-2021/13405






